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0.A.No,131/95 Dt. of decision:

JUDGEMENT

I As per the Hon'ble Sri R.Rangarajan, Member(A) X!

Heard 8ri X.Venkateswara Rao, learned counsell
for the applicants and Sri N.R.Devaraj, learned

counsel for the respondents,

2, Applicants 1 to 7 are presently wofking as

Senior Accounts Officer in the Telecom Circle of

A.P.. wvhereas applicant No.8 is working as Accounts

Officer in A.P. Circle.under the control of R-1l.
l

This 0A is filed praying for stepping up ©of pay ini

the cadre of Accounts Officer so as to be equal to?

the pay of their juniory Sri R.A.Mohan Raj (Staff
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) ‘

3. The posts of Junior Accounts Officer and

Accounts Officer in the Telecom Departm;nt are All

India cadre. The promotion from the posit of Jr.Accounts
Officer to Accounts Officer is on the basis of senicrity

cum=fitness, The avenue of promotion for the Accounts

officer is to the cadre of Sr.Accounts Jfficer, and

from there to Asst.Chief Accounts Officer and then

to Chief Accounts Officer.

4. The contentions raised in this 0.A. have been
covered by judgement dt.29.11.94 in OA Nb.974/93 and

by judgement dt.30,11.94 in OAs 1523/94, 43/93, 1078/94,
1193/94 & 1226/94 where both of us were parties to

that judgement. As the applicants herein are similarly
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cituated as |[that of the applicants in the OAs

. quoted above, we See no reason to diffeh from the .

was done in |those OAs.

sald judgement and allow this OA as prayed for as

5. In the |result, stepging up of pay as praved

for by the applicants herein is allOwEdL But the

OA was filed on 30.1.1995), K(-l-

| stage itself. No costs./
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‘monetary benefits are limited from 1.2.}952vjthis

™)

' ( R. Rangarajan ) (V. Neeladri|Rao )

Member (a) Vice Chairman

pated_ ) .-2-1995,

—_ ' -

1. The Chief General Manager, Telecommunications,

A.P.Hyderabad.

2. Thé Director General, Union of India,
Dept.of Telecommunications, New Delhi,

3. The Secretary to the Min.of Telecommunications,

New Delhi.
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4. One copy to Mr.K.vVenkateswar Rao, Advocate, CAT.Hyd,

S5 Oné copy to Mr.N.R.Devraj, Sr.CGSC.cCAT.Hyd,

6. OBé copy to Library, cAT, Hyd.

7. One spare cOpYy.
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